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                Criminal Appeal Diary No(s).            34693/2015

                RAKESH AGARWAL                                                   Appellant(s)

                                                            VERSUS

                HIGH COURT OF JUDICATURE AT ALLAHABAD
                THROUGH ITS REGISTRAR GENERAL                                   Respondent(s)

                Date : 20/11/2015 This appeal was mentioned today.

                CORAM :
                              HON’BLE THE CHIEF JUSTICE
                              HON’BLE MR. JUSTICE SHIVA KIRTI SINGH
                              HON’BLE MR. JUSTICE AMITAVA ROY

                For Appellant(s)               Mr. V.K. Shukla, Adv.
                                               Dr. Rajeev Sharma,Adv.

                For Respondent(s)

                         UPON hearing the counsel the Court made the following
                                               O R D E R

                                  List    on   23.11.2015    before    an   appropriate
                         Bench.

                         [ Charanjeet Kaur ]                           [ Vinod Kulvi ]
                            A.R.-cum-P.S.                             Asstt. Registrar
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